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No.

Type of Contracts

GST Calculations
(For change in rate of GST w.e.f. the date prescribed by GST Authority)

L.

Works Contracts
Maintenance/
Construction Works
Contracts/

EPC Mode

The amount payable to Contractor as per agreement item inclusive of
GST @ 1% for contracts drawn on or before the prescribed date
=W

Hence, Amount (excluding GST component) = W/(1+ r;/100)
Now, adjustable amount on account of change in rate of GST from rate

1% to 1,% = (15- 11)% of (W/(1+ 1,/100)

Illustration:-
Prescribed Date — 18.07.2022
Prevailing GST rate before prescribed date, 1% =12%

Revised GST rate from prescribed date, r,% =18%

Amount paid to contractor before

Prescribed date (on agreement rates) =X100.00

Hence, amount (Excluding GST Component) =100/1.12
=389.29

GST component =X10.71

Now, adjustable amount on account of change in rate of GST from 12% to 18%
=6% to 89.29
=35.36
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